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IN THE CENTRAL pDMINISTRATIVE TRIBUNAL . )>
HSINCIPAL 3 ENCH '

0f. No.84/96
Neu Delhi this tha 27th Day of February, 1997
Hon'bls Smt,Lakshmi Syaminathan, Manbar (3)

Hon'ble Shri R.K. fhooja, Manher (

Shri Avinash Mishra ' ' .
s/o Shri M,D, Mishra
woTking as Resesarch Officer

" (I&CAD) Planning Commission,

Naw Delhi,.
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(By AdvoSatz Shri A.K. Bghera ) =« fPPlicant

Vs,

1. Union of India through the Secretary
Planning Commission, -
Yojana Bhauen,: aansad Marg,

N ey Dclnl,

2, The Chalrman, .
Union Public 3érvice Commission,
Bholpur House,. Shqghan ROdd
N 2 Oﬂln_\,

ca

i . - ) a0 Respdndents
(By Advocate Mrs P.K. Gupta )

0 R 8 E-R (QRAL)

(Hon'blz Smt,Lakshmi Sua inathan, Member (.) ) N

After:hearing the cass for some time, Shri
A.Ko Behera, learﬁéd~cdﬁnsel seeks permission to withdrauy
this spplicetion, Patmission to withdrau the 0A is granted,

Accordingly OA is dismissed as withdraun,
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(R Kg{LHESEZ;”’” (Smt.Lakshmi Smm11n vhgﬁY/’,f/

Member (A) o _ Menber (J)
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